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•Not recorded. 

 
This is not a point of order. Do nol 

record it. We will now take up tha Cal- 
ling Attention. Yes, Mr.  Paswan. 

 

CABLING   ATTENTION  TO   A  MAT- 
TER  OF  URGENT   PUBLIC  IMPORT- 

ANCE 

Situation arising out of the reported 
difficulties being faced by the student*, 
particularly those belonging to scheduled 
Castes and scheduled tribes, in getting ad- 
mission to various courses in tb* Dtihi 
University 

 

THE DEPUTY MDSISETER IN THE 
MINISTRIE OF EDUCATION AND 
CULTURE AND SOCIAL WELFARE 
(SHRI P. K. THUNGON): Six, the un- 
dergraduate programme offered by the 
University of Delhi can admit over 37,000 



 

(Shri P. K. Thumgon.) 
students in a year. These facilities comp- 
rises of about 23,000 seats in regular B.A., 
B.Sc, and Bj. Com. courses, some 11.500 
seats in Correspondence Courses and over 
3,000 seats for women students who re- 
gister with the Non-Collegiate Women's 
Education Board. 

As against these facilities available in 
the University of Delhi, the total number 
of students who have secured 40 per cent 
or more marks in Senior Secondary 
School Examination in Delhi and qaulified 
to  seek  admission  to   colleges  is  35,266. 

The process of admissions to colleges 
in Delhi started on July 11^ 1982 and 
will   continue  till   August   )6,   1983. 

These are 64 institutions including even 
ing colleges attached to Delhi University. 
According to the admission procedure, 
students apply directly to colleges o'f their 
choice, and admissions are made by each 
college from among the students who 
apply, on the basis cf merit. A large num- 
ber of students apply simultaneously to 
several colleges, and those who 
have        secured high percentage 
of marks get selected in several of 
them. In consequence, in the initial 
stages, it is likely that an impression 
is created that a large number of stu- 
dents with high percentage of marks 
have been denied admission. How- 
ever, as actual admissions stabilise, 
most of such students are able to 
secure admission in one college or 
another. 

It is true that all students in Delhi 
axe not able to secure admissions to 
colleges and courses of their choice. 
The seats in different courses are 
limited, and so is the admission capa- 
city in the individual colleges. How- 
ever, on an overall basis, it is un- 
likely that any eligible student will 
be unable to get admission to an 
undergraduate programme of the 
Delhi University. The correct posi- 
tion will emerge only when the admis- 
sion is closed on August 10,  19S8. 

The University has prescribed a 
separate procedure for admission of 
students belonging to Scheduled 
Castes and Scheduled Tribes. Such 
candidates register with the Univer- 
sity for admission to B.A., B.Sc, and 
B. Com. courses. From among the 
students so registered, the University 
allots admission to colleges takinlg} 
into account their choice, subject to 
availability of reserved seats. 

For Science courses, the total 
number of Scheduled Caste/Schedul- 
ed Tribe candidates registered was 
210, of whom, 202 who fulfilled the 
qualifications were allotted to diffe- 
rent colleges. According to informa- 
tion available so far, only 165 students 
have collected their admission slips 
from the University. Evidently, there 
is no difficulty for SC/ST candidates 
seeking admission to Science courses. 

For B.A. and B.Com. courses, out 
of 3069 candidates registered, 2486' 
were allotted to different colleges 
and courses of their choice in the first 
phase ending 8th July. The remaining 
candidates alongwith fresh applicants 
belonging to this category were given 
an opportunity to register again for 
other courses on July 26-27, 1983. 380 
out of 501 candidates reistered during 
these days were allotted to colleges. 
110 out of the remaining 121 were 
again permitted to exercise a fresh 
option of courses and are being 
accommodated in various colleges, 
leaving only 11 candidates who have 
not been allotted to any college ' so 
far. 

The Government are anxious that 
the facilities provided for admission 
of SC/ST students in all Central 
Universities including Delhi Univer- 
sity, are in accordance with the guide- 
lines suggested by the Governments 
Accordingly, the Delhi University 
agreed to reserve 22.5% of the seats 
for SC/ST (15% for SC and 7.5% for 
ST) from the current year, as against 
20% (15% for SC and 5% for ST) 
in earlier years. The University has 
also agreed to relax the minimum 
percentage  of marks for     *Iigibility 
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beyond 5%, and wherever reserved 
seats are available, to admit students 
who have obtained not less than 33% 
marks (pass marks) in the aggregate 
in the qualifying examination. 

I have had the position of admission 
during the current year reviewed, in 
consultation with the University of 
Delhi and the University Grants 
Commission. I am glad to inform 
the House that the University has 
assured me that all the SC and ST 
candidates who are eligible to join 
the University wiH be offered admis- 
sion in various courses. For this pur- 
pose, registration for SC/ST candi- 
dates wfll be kept open upto August 
IG, 1983. 

It was brought to my notice that 
several students who had secured 
very high marks were unable to join 
Science (Honours) courses due to 
non-availability of seats, I am glad to 
inform the House that the Chairman, 
UGC has assured me that a few more 
colleges in Delhi will be allowed to 
offer Honours courses in Science en- 
abling an additional 260 students to 
get admission to Science (Honours) 
courses. 

I am sure the House will appreciate 
that the Government, the UGC and 
the Delhi University are making 
every endeadvour to ensure that eli- 
gible students, including those be- 
longing to SC and ST, are admitted 
to various undergraduate programmes 
offered by the Delhi University. 
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SHRIMATI KANAK MUKHERJEE 
(West Bengal): Sir, what is revealed here, 
even from the statement of the Govern- 
ment and other discussions, is the utter 
bankruptcy of the administration and 
lack of sincerity and callousness of the 
Government in respect of higher education, 
specially of the Scheduled Castes and 
Scheduled Castes and Scheduled Tribes. 
Sir, it is shocking to find the following re- 
port in the Indian Epress of July 28: 

"Ironically Delhi University has re- 
served 22.5 per cent of seats in under- 
graduate courses for SC|ST students 
and not even half die percentage has 
applied for admission. Only 1,500 
students have applied for admission to 
nearly 5,000 seats reserved for SCJST 
students." 

Sir, even when this is the condition, stu- 
dents are not getting admission. Again 
ironically many of the. colleges have re- 
fused to honour the provisional admission 
slips issued by the University. See the 
irony. This also came in the Indian Ex 
press of the 5th August. 

"THe University authorities reportedly 
told the Principals that the SC|ST quota 
should not be misused at any cost.'* 

So, the University is not listening to the 
UGC and the colleges are not listening to 
the University. Sir, this is the position. 
verything is being done formally and each 



 

one is issuing circulars to the others. 
This is a vicious circle. This is going 
oh regarding the admission of students, 
specially of the Scheduled Castes and 
Scheduled Tribes, so that the people cf 
the backward strata do not enter hig- 
her education.  Is it the monopoly of 
the so-called aristocracy and the pri- 
vileged classes? I do not say that 
they should not get higher education. 
Higher education should be available 
for all sections of the society, from 
the highest to the lowest strata of 
society. But the point is that these 
colleges want Io keep it a preserve for 
the privileged sections only; that is, 
they are following the legacy of the 
Britishers of keeping education con- 
fined only to the privileged sections 
and keeping the people ignorant to 
keep power in their own hands. So, 
what attitude does it reveal? It is 
an attitude in favour of the vested in- 
terests and against the Scheduled 
Castes and Scheduled Tribes. And 
what is the mechanism for checking 
this? If the University issues instruc- 
tions, if it issues slips for admission 
and the colleges are not obeying them, 
what is the mechanism to check it? 
I do not know. Apart from the 
Scheduled Castes and Scheduled Tri- 
bes, the hon. Minister's statement it- 
pelf says: 

"It is true that all students in 
Delhi are not able to secure admis- 
sions to colleges and courses of their 
choice." 

It is not a question of Delhi only. All 
over India students are not getting 
admission in colleges for higher edu- 
ea'tion. Why? Because the picture 
all over India is like that. What is 
the policy of the Government of In- 
dia? There is a total lack of a dyna- 
mic attitude towards education. What 
iR. the percentage "of growth of the 
student population? And what is the 
percentage of growth of colleges? 
Certainly it is much less. So, what 
are our Plans for? What are these 
"Five Year Plans for? Is it because 
the Government is afraid of educated 
unemployment tlfet they are curtailing 

higher education? What are these 
plans for? I do not understand. Are 
the plans only to enrich the monoply 
houses? Or, are you in a planned 
way creating suffering for the people? 
Plan of unemployment, plan of starva- 
tion, plan of deprivation of students, 
shortage of accommodation in schools 
and colleges. What are you doing for 
expansion of higher education for all 
sections of the people including the 
Scheduled Castes and Scheduled Tri- 
bes? Are y°u really trying to curtail 
higher education, keeping it limited 
among the vested interests, the privi- 
leged classes? Do you really mean 
to expand higher education among all 
sections of the people including the 
Scheduled Castes and Scheduled Tri- 
bes? What do your plans say? What 
do your Five Year Plans say? Please 
compare the growth of student popu- 
lation including the student population 
among the Scheduled Castes and Sc- 
heduled Tribes, and the percentage of 
the increase in the number of colleges 
and the number of seats made avail- 
able.   There is hardly any relation... 

MR. DEPUTY CHAIRMAN: Now, 
please conclude. 

SHIRMATI KANAK MUKHERJEE: 
Will the honourable Minister reply to 
all these questions? 
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SHRI B. D. KHOBRAGADE (Ma- 
harashtra): Sir, it is the experience 
that there is a great difficulty in gett- 
ing admissions to the various colleges 
in Delhi, and particularly difficulties 
have been experienced by the Sche- 
duled Castes and Scheduled Tribes 
students. I would like to ask the 
hon. Minister what steps he is going 
to take to remove these difficulties. 
Personally, I feel that they should 
provide more colleges in Delhi, so 
that a large number of students can 
get admissions here. I would like 
to support the view of Mr. Maurya 
that those who are in merit should be 
given admission on merit basis and 
the quota for the Scheduled Castes 
and Scheduled Tribes students should 
be separate. Is the Government going 
to adopt that policy or not? Thirdly, 
Sir, difficulties are being experienced 
in getting caste certificates in Delhi 
as well as out of Delhi also. The stu- 
dents or their guardians have to go 
to the court, file affidavits and then 
only they can get the certificates. If 
they cannot get the caste certificates, 
they cannot get the facilities. I 
would like to know from the hon. Mi- 
nister what steps he is going to take 
to stop harassment of the students 
and also see that caste certificates 
are given to the students and they 
get the facilities which are being ac- 
corded by the Government. (Time 
bell -rings.) Sir, am I allowed to speak 
for only one minute? 

MR. DEPUTY CHAIRMAN: Put 
your question, please. 

SHRI B. D. KHOBRAGADE: I 
won't take more time. One minute 
only. So these are the points that 
should be considered. 

 

 

SHRI B. D. KHOBRAGADE: Would 
it be possible for the Government or 
the hon. Minister to increase the 
number of colleges in Delhi. I would 
like to ask another question. As the 
Scheduled Castes and Scheduled 
Tribes students are facing great diffi- 
culties, would it be possible for the 
Government to give permission to the 
institutions run by the Scheduled 
Castes to open colleges so that they 
can provide facilities to the Scheduled 
Castes and Scheduled Tribes students? 
I don't think in Delhi a single college 
is being managed by any Scheduled 
Castes and Scheduled Tribes society. 
Why? Why should that be the posi- 
tion? The Government should take 
stepa to see that colleges are run by 
the Scheduled Castes and Scheduled 
Tribes societies and special facilities 
are given to them. My last point. 
As the private colleges are not giving 
any facility to the Scheduled Castes 
and Scheduled Tribes people or the 
students, the Government should start 
colleges, and not give permission to 
private institutions to run" the colleges, 
so that if colleges are run by the 
Government then the Scheduled Cas- 
tes and Scheduled Tribes students 
can get better facilities admissions 
and everything. Therefore, I would 
like to urge that Government should 
start colleges in Delhi and that policy 
should be followed throughout the 
country. 

MR. DEPUTY CHAIRMAN: The 
Minister, please. (Interruptions). 

SHRI B. SATYANARAYAN RED- 
DY (Andhra Pradesh): What about 
me?   My name is there. 

MR. DEPUTY CHAIRMAN: Your 
nam© is not there  (Interruptions) 



  

SHRI B. SATYANARAYAN RED- 
DY: Many complaints have reached 
me. There are a number of problems 
of students. They are not getting ad- 
missions in the Universities. (Intsrrup- 
tions) Government must provide ade- 
quate facilities to see that all those 
who want to have higher education 
get admissions. They should either 
increase the number of seats in col- 
leges, open new colleges or make ar- 
rangements with colleges outside Delhi 
Ior   this   purpose.   (In.terraption.sJJ 

MR. DEPUTY CHAIRMAN: Please 
take your seat. 

SHRI B. SATYANARAYAN RED- 
DY: Government must make other 
arrangements to provide seats for 
them in the rest of the country. He 
has not made any alternative arran- 
gements for providing the seats to the 
students. And you are now allowing 
me. 

SHRI P. K. THUNGON: Sir, in the 
Statement I have stated the various 
steps that we have taken to remove 
the difficulties of the Scheduled Cas- 
tes and Scheduled Tribes students in 
taking admission in the Delhi Univer- 
sity. I would only like to reiterate 
that we have been quite aware of 
these problems and we are taking 
neeessary steps. 

SHRI B. D. KHOBRAGADE: What 
steps? 

SHRI P. K. THUNGON: I have 
explained already and I am going to 
explain. 

MR DEPUTY CHAIRMAN: Please 
address the Chair. 

SHRI P. K. THUNGON': Sir, to 
maintain the brevity, instead of re- 
plying to each Member's question, I 
would like to touch the main   points. 

Sir, one of the main points which 
the hon. Members touched was whe- 
ther those students belonging to the 
Scheduled Castes and Scheduled Tri- 
bes who are taken On merit, are also 

counted out of the reserved quota. 
The reply is that those who are taken 
on merit are not counted in the re- 
served quota. 

SHRI B. D. KHOBRAGADE: Is 
this policy being followed in all the 
States? 

MR. DEPUTY CHAIRMAN: Have 
the patience to hear. 

SHRI P. K. THUNGON: I have al- 
ready explained the position. Sir, the 
other point which the hon. Members 
raised was that in some colleges fees 
are being charged from the Schedul- 
ed Castes and Scheduled Tribes stu- 
dents. Now, Sir, there are certain 
fees which are charged by the res- 
pective colleges. And I would like 
to mention the amounts here against 
what subjects they charged those fees; 
so far as Kirorimal College is con- 
cerned Rs. 5—admission fee; Rs. 5— 
enrolment fee; Rs. IOO—security; Rs. 
25—security for science; Rs. 60—libr- 
ary fee; Rs. 10—reading room fee; 
Rs. 60—development fee; Rs. 10— 
college magazine fee; Rs. 35—sports 
fee; Rs. 25—students' union fee; 
Rs.  30—garden, identity card, etc. 

AN HON. MEMBER: What is the 
total? 

SHRI P. K. THUNGON: The total fee 
charged is Rs. 365J-. Out of that, Rs. 
185 is refundable. 

SHRI  B.  D.  KHOBRAGADE:  Is      it 
reimbursed by the Government in the 
case of Scheduled Castes and Scheduled 
Tribes students? 

SHRI P. K. THUNGON; For instance, 
tuition  fee,   etc.   are  reimbursable. 

Then, Sir, a point has been raised by 
one hon. Member that some of the mi- 
nority institutions are not adhering to the 
guidelines of the University. To this, I 
would like to mention here and inform 
the hon. Members that the minority in- 
stitutions' colleges have been adhering to 
the percentage which is prescribed by the 
University.      And, one of the hon. Mem- 
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bers, he was Mr. Khobragade perhaps, 
again asked what were the steps that the 
Government was taking to remove the 
difficulties of the students to take admis- 
sions. I have already mentioned... 

SHRI B. D. KHOBRAGADE: I have 
made the point that the Government 
should open Government colleges instead 
of giving permission to private colleges. 
That is the point that I have made. 

SHRI P. K. THUNGON: As I said, 
we have taken certain steps to mitigate 
the problems of the students in taking 
admission. Not only Khobragade Sahib 
but some other hon. Members also men- 
tioned about the increase in the number of 
colleges. In this regard, I would like 
simply to state, Sir, that if concrete pro- 
posals in this connection are received we 
will certainly consider1 increasing the 
number of colleges. 

SHRI B. D. KHOBRAGADE: Govern- 
ment colleges. 

SHRI B. SATYANARAYAN RED- 
DY: For those students who have not got 
admission in the Delhi University are any 
alternate arrangements for their admission 
being made? 

SHRI P. K. THUNGON: Sir, there is 
another question which was raised by an 
hon. Member and that is in regard to the 
reduction in the in-take capacity this 
year. In this regard I would like to 
mention, Sir, that a little above 2000 seats 
were reduced tbis year because of the fact 
that colleges under the University of 
Delhi had reached the optimum limit of 
in-take position. And that is why two of 
the hon. Members mentioned that Colleges 
are not listening to the university.. In that 
context I would like to mention that to 
increase the number of reduced seats in 
respective coleges a meeting was called 
by the Vice-Chancellor of the Delhi Uni- 
versity on 21st June, 1983, and after the 
meeting was held another additional 750 
seats were added to various colleges. It 
is not a fact that the University is not 
listening to the UGC. A point was also 
made in regard to the reservation in hostel 
seats by some hon. Members. I would like 
to State that UGC has given a guideline 
to  the  university     authorities  and     said 

that about 20 per cent of the seats in the 
hostels should also be reserved for Sche- 
duled Tribe and Scheduled Caste students. 
(Interruptions) So far the reserved seats 
available to Scheduled Caste and Sche- 
duled Tribe students are about 10 per cent. 
However, the University of Delhi is being 
pursued to adhere to the suggestion made 
by the UGC. 

These are the main points which the 
hon. Members have raised. In conclu- 
sion, I would like to reiterate that unless 
and until we progress not only in the edu- 
cational sector but in other sectors also, 
we won't be able to solve this problem by 
way of educational efforts only. 

 
The House then adjourned for 

lunch at twenty minutes past one 
of the clock. 

The House reassembled after lunch at 
eighteen minutes past two of the clock, 
The Vice-Chairman [Dr. (Shrimati) 

Najma Heptulla]s in the Chair. 
REFERENCE    TO    THE    REPORTED 
CRISES IN  THE    SMALL-SCALE    IN- 
DUSTRIAL    UN/TS    LICENSED      TO 

MANUFACTURE NUT AN     WICK 
STOVES 

THE VICE-CHAIRMAN [DR. (SHRI- 
MATI) NAJMA HEPTULLA]: We start 
with special mentions. Shri Syed Shaha- 
buddin.   Not here.   Dr.   Mahavir. 

DR. BHAI MAHAVIR (Madhya Pra- 
desh) : Madam Vice-Chairman, the subject 
which I have been kindly permitted to 
make a special mention of, relates to fuel 
economy as well as our policy in respect 
of small-scale industries. Madam, in 
March, 1975, at the time in oil 
prices and realisation about fuel shortage, 


